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O R D E R 

(Through Virtual Mode) 

 
29.07.2020    Counter filed by the Respondent is taken on record.  Learned 

counsel for the Appellant intends to file rejoinder thereto.  Respondent may 

provide a copy of the counter to the learned counsel for the Appellant, who may 

file rejoinder within ten days. 

 List the appeal on 7th September, 2020.  If the pleadings are complete, 

the matter may be listed for ‘Hearing’. 
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